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"Ie of GoV81'1U1leD.t MedIa on Provlsiton 01 Identity Cards to Voten 
UntouehaldUt)' 

·119. SHRI K. MALLANNA: Wlll 
1he Minister of INFORMATION AND 
BROADCASTING be pleased to 
state: 

whether Government l'uvc 
made any study regarding 1he 
role l~ayed by Gover nlnent 
media Viz. Radio, Television and 
Field Publicity Units in creating a 
powerful conscience against the prac-
1:ice of untouchabilitlV? 

THE MINISTER OF INFORl\1A· 
'TION AND BROADCASTING AND 
SUPPLY AND REHABILITATION 
(SHRI VASANT SATHE'): 

While no specific studies pertai-
ning to untouchability have I been 
undertaken in the recent past, Go-
vernment are cO'l1vinced of the effi-
cacy of mass rn€dia as an Instrume'1t 
for creating a climate agalllst th~ 

pTatice of untouchability and the~e 

media have been making constant 
€ndeavours in this direction. 

2. During the calendar year lfi79 
All India Hctdio broadcast 2809 prog 
rammes over itf' net-work of RadIO 
Stations. Doordarshan has telecast 
154 programmes over the television 
net-work. The Directorate of Ad-
vertising and Visual Publicity orga-
nIsed two exhibitions entit~ed "Better 
Life for Villagf'rs" and "Our Villa-
ges" whic:h included pahe~s on U'!1-

10uchabilI ty. This exhibitIon 'was 
shown at 634 rlaces all over India 
attracting about 1.10 CT()res rura; 
V'isitors. Films Division have pre-
pared one docunlentary on this sub-
Ject whicth is dUe to b~ released 
shortly. Two other :films are under 
productiQ!l. The issue has also been 
'Covered extensively in newsrcel& 

·120. SHRIMATI PRAMILA DAN-
DOVATE: Will the Minister of LAW. 
JUSTICE AND COMPANY AFt'AIRS 
be pleased to state: 

(a) whether Government have ac-
cepted the suggestion of the Ejection 
Commission to provide every eligible 
voter with an identity card with his 
]'lame, age, sex and address: arId 

(b) whether Government propose 
to amend the Representatio(l of the 
People Act suitably to prov.lQe each 
voter with the name of the cOI"ltest-
'ing candidate in his constituency fer 
Assembly or Parliament ~l~chon! 
~rith the name of the part~ and sym-
bol? 

THE MINISTER OF LAW. JUS-
TICE AND COMPANY AFHAIRS 
(SHRI p. SHIV SHANKER): (al 
The system of issuing photographed 
identity cards to the voters has been 
tried by the EJection COltlmisSlOn, as 
an expenn1entcll mea~ure. in tne 
genera: electIOns to the Stkklnt Legis-
lative Assembly held in Octoopr, 
1979. The extension of this system 
to voters in other StatE's and Union 
territories IS yt"t to be considererl in 
the ~ight of t11e experIence gainpj in 
the State of Slkkim, 

(b) No, SIr. 

Over-Flooding of Small Rivulet In 
Chhota Udaipur area in Gujarat 

'''121. SHRI AIVIARSINiR V. T{ATH ... ~­
WA: Will the IVhnister of ENERGY 
AND IRRIGATION AND COAL be 
pleased to ~tate. 

(a) whether Gover'1ment are :.~,\.'gre 
"hat Chhota Udaipur area in G'ljnrat 
~tate is low lYing area and ~~e srr.r:tll 
rivulets overflow during rainy season; 
and 

(b) whether there ja any Dche"ne to 
widen it to save the sorr()unding 
area? 




